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HP STATE POLLUTION CONTROL BOARD, 
BELOW BCS, PHASE-III, NEW SHIMLA 

No. HPPCB/ OA No. 136/2020 /- 	3 9) 	Dated: 

From: 

To 

Subject:- 

The Member Secretary 

h"KRegistrar General, 
Hon'ble National Green Tribunal, Copernicus Marg, 
New Delhi 

Supplementary Report in the matter of OA No. 136/2020 titled 
Veteran Forum for Transparency in Public Life V/s State of HP & 
Ors. pending before the Hon'ble National Green Tribunal. 

Sir, 
It is submitted that in the afore-cited matter, the Hon'ble NGT vide order 

dated 22-07-2020 has constituted a joint committee comprising of representatives of CPCB, 

HPSPCB and District Magistrate Solari and passed the following directions:- 

..........3. Let a joint Committee of CPCB, State PCB and District Magistrate, 

Solan look into the above issues in the light of contents of the application and take such further 

action as may found necessary. The State PCB will be the Nodal Agency for compliance and 

coordination. A factual and action taken report may be furnished to this Tribunal within three 

months by e-mail at judicial-ngt@gov.in  preferably in the form of searchable PDF/ OCR 

Support PDF and not in the form of Image PDF 	 

In compliance to afore-cited order dated 22-7-2020, the joint committee had 

visited the site on 12th  to 13th  October 2020 and filed a report in the Hon'ble NGT vide HPSPCB 

letter No. HPPCB/OA No. 136/2020/- 21384 dated 30-12-2020 with the prayer that complete 

sample analysis results are awaited from the Laboratory, hence joint committee may allowed to 

file conclusive report after receipt of results. 

The matter was listed on 4-1-2021 wherein after perusing the report dated 30-

12-2020 Hon'ble NGT passed the following directions:- 

............Accordingly, further action taken report may be separately filed by 

the State PCB before the next date by e-mail at judicialngt@gov.in  preferably in the form of 

searchable PDF/OCR Support PDF and not in the form of Image PDF........ ".  

It is further submitted that now the joint committee has submitted its 

supplementary report which is annexed as Annexure R-1/1. Based on the inspections and 



..... 

Dr. Nlpun Jindal 
Member Secretary 

HPSPCB Shimla 

(Encl. As Above) 

sampling conducted the conclusion and recommendations made by the joint committee are as 

under:- 

i) There are no standards notified by MoEF & CC w.r.t. residual antibiotics in 

industrial effluents. 

ii) Draft notified standards are yet to be decided by MoEF & CC. 

iii) The concentration of residual antibiotics at outlet of CETP in Sirsa river is 

much higher than the draft notified standards. 

iv) The treatment efficiency of CETP w.r.t. residual antibiotics is not at par 

with the reports and data available in the literature. 

v) The CETP is not meeting the prescribed norms of BOD, FDS and chloride 

and discharging effluent into Sirsa River without complying with the 

prescribed norms. ... ...". 

The copy of Supplementary Report submitted by the joint committee dated 

10-03-2021 (annexed as Annexure—R-1/1) may be placed on record please. 

It is submitted that as of now there are no specific standards notified by the 

Govt. of India for residual antibiotics parameters in the existing notification of standards for 

pharmaceutical (Manufacturing and Formulation Industry). However, it is worthwhile to mention 

here that all the bulk drugs/pharmaceutical manufacturing units (if not connected with CETP) are 

being regulated for the compliance as per standards notified in MoEF & CC Notification dated 9-

7-2009 (copy annexed as Annexure R-1/2). If the pharmaceutical (manufacturing and 

formulation industry) is member of CETP, then the unit is bound to comply with inlet quality 

standards notified by the Govt. of HP vide notification dated 17-3-2018 and 26-12-2019 (copies 

annexed as Annexure R-1/3 and R-1/4) The notification of specific standards for residual 

antibiotics (annexed as Annexure -5 with joint report) is still under proposed stage and shall be 

implemented for regulatory aspect as and when finalized by the MoEFF & CC. 
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HP STATE POLLUTION CONTROL BOARD 
HIMUDA COMPLEX, Phase —1, Baddi 

Tehsil Baddi, Distt. Solan (HP) Phone-01795- 245374 

No. PCB/ RO Baddi/ Joint Inspection (NGT O.A. No.136/2020) /2021- 	Dated:-  

To 

le Member Secretary, 
H.P. State Pollution Control Board, 
Phase-Ill, New Shimla-I 71 009. 

Regarding Supplementary Report in the matter of O.A. No.136/2020 (Veteran 
Forum for Transparency in Public Life Versus State of H.P. & Ors. Pending 
before the Hon' ble National Green Tribunal. 

Kindly refer to letter No. HPPCB/OA No.136/2020-15899-15901 dated 01.10.2018 

d
1'4 on the subject cited above. In this regard, please find enclosed herewith the Supplementary 

Report in the matter of O.A. No.136/2020 (Veteran Forum for Transparency in Public Life 

Versus State of H.P. & Ors. Pending before the Hon'ble National Green Tribunal. 

OA') 
Submitted for kind information and further necessary action, please. 

Yours faithfully, 

Sr. Environmental Engineer, 
HP State Pollution Control Board. 

Baddi, Distt.,Solan-173205. 
4/ 

Copy forwarded to the Assistant Law Officer, H.P. State Pollution Control Board, 
Shimla for information and further necessary action please. 

Sr. Environmental Engineer, 
HP State Pollution Control Board. 

Baddi, Distt. Solan-173205. 
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Supplementary Report in the matter of 0.A. No. 136/2020; Veteran 
Forum for Transparency in Public Life versus State of Himachal 
Pradesh & Ors., by of the Joint Committee constituted, in compliance 
of the order of Hon'ble NGT dated 22.07.2020 

1. Background: 

In the O.A. No. 136/2020, Veteran Forum for Transparency in Public Life versus State 

of Himachal Pradesh & Ors., a prayer has been by the applicant before the Hon'ble 

NGT, to direct remedial action against discharge of waste in CETP at Baddi by Acme 

Life Sciences, Nalagarh and Helios Pharmaceuticals at SoIan to prevent pollution of 

river Sirsa and Satluj. 

Hon'ble NGT vide its order dated 22/7/2020 observed and directed as under: 

"The above issue may need to be looked into and action taken to prevent discharge 
of untreated chemical waste in water bodies in the interest of environment and public 
health. 

Let a joint Committee of CpCB, State PCB and District Magistrate, So/an look into the 
above issues in the light of contents of the application and take such further action 
as may found necessary. The State PCB will be the Nodal Agency for compliance and 
coordination. -  A factual and action taken report may be furnished to this Tribunal 
within three months by e-mail at judicial-ngt@gov.in  preferably in the form of 
searchable PDF/ OCR Support PDF and not in the form of Image PDF." 

In the progress report filed on 28/12/2020 (Annexure-1), it was submitted by 

the Joint Committee that: 

"The laboratory of the State Pollution Control Board, does not have the facility for 

analysis of residual antibiotics in the effluent samples. Hence, it was decided by 

the Joint Committee to hire approved external laboratory for sampling and analysis 

of effluent samples to be drawn from CETP and pharma units. 

The results of analysis for the samples collected by the Joint Committee have been 

received from HPPCB Regional Laboratory, Paonta Sahib and evaluation of the 

results indicated  that CETP is not meeting the norms prescribed for COD (264 mg/I 

> 250 mg/I), BOD (35 mg/I > 30 mg/I), FDS (2252 mg/I > 2100 mg/I) and Chloride 

(1838 mg/I > 1000 mg/I). Therefore, it is concluded that CETP is discharging the 

effluent into the Sirsa River without complying with the prescribed norms. The 

results of the analysis of the samples are awaited from two other laboratories. 
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The samples from CETP, upstream and downstream of Sirsa River and the pharma 

units under question, were collected by the joint committee on 09/12/2020 for 

analysis of 12 Nos. residual antibiotic residues from Shri Ram Institute of Industrial 

Research, Delhi. The results of analysis of effluent samples for residual antibiotics 

is expected by 09/02/2021. The issue of discharge of residual antibiotics as raised 

by the applicant may be concluded by the Joint Committee after receipt of the 

analysis results". 

In view of the above, it was prayed by the Joint Committee before that Hon'ble 

National Green Tribunal that: 

"The analysis report of the samples collected from CETP and Pharma Units by the 

Joint Committee, for analysis in three different laboratories is expected by 

10/01/2020. Further, the report of analysis w.r.t. samples collected by the Joint 

Committee from CETP, Pharma Units and Sirsa River from the approved external 

laboratory is expected by 09/02/2021. 

In view of the fact that complete analysis reports will be available by 09/02/2021, 

it is humbly prayed to Hon'ble National Green Tribunal that Joint Committee may 

kindly be permitted to file the final conclusive report by 15/02/2020." 

Supplementary Report: 

The analysis results from the rerL.-ia1919 two laboratories w.r.t samples collected 

by the Joint Committee have been received (Annexure-2 and Annexure-3), 

Further, the report of analysis w.r.t. samples collected by the Joint Committee from 

CETP, Pharma Units and Sirsa River for the presence of antibiotics from the 

approved external laboratory has also been received (Annexure-4). Accordingly, 

supplementary report in this matter is being filed by the Joint Committee as 

follows: 

i) 	The results of analysis as received from three different laboratories of 

HPPCB, indicated that CETP is not meeting the norms prescribed for BOD 

(41, 35 & 38 mg/I > 30 mg/I), FDS (2252 & 3190 mg/I > 2100 mg/I) 

and Chloride (1209, 1838 & 1209 mg/I > 1000 mg/I). Therefore, it may 
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be concluded that CETP is discharging the effluent into the Sirsa River 

without complying with the prescribed norms. 

ii) The results of analysis of the samples collected from various stages of 

CETP and also final discharge point in River Sirsa for the presence of 

residual antibiotics indicate that two antibiotics viz. Ciprofloxacin and 

Ofloxacin are present in the final treated effluent of CETP as a 

concentration of 22.8 ugh I and 69.8 ug/I respectively. 

iii) There are no standards notified by MoEF&CC for residual antibiotics in 

industrial effluents. However, these values are 1140 time higher for 

Ciprofloxacin (22.8 ug/I Vs. 0.02 ugh)  and 349 times higher for Ofloxacin 

(69:8 ug/I Vs. 0.2 ugh)  when compared with the proposed standards in 

the draft notification issued by MoEF&CC vide No. CG-DL-E-27012020-

215690 dated January 23, 2020 (Annexure-5), for pharmaceutical 

industry effluent arid CETPs with membership of Bulk drug and 

formulation units. 

iv) Similarly, the samples collected by the Joint Committee from the outlets 

of two Pharmaceutical Industries viz. Helios Pharmaceutical and Mis 

Acme City Tech LLP, leading to CETP, were found be much higher than 

the standards proposed in the draft notification issued by MoEF&CC. 

Also, the values reported as below quantification limit (BQL), in the 

analysis report of the external laboratories may not be considered as 

conclusive and within the proposed limits as draft notified by MoEF&CC, 

since the BQLs of external laboratory for various antibiotics tested in the 

samples, as shared with the Joint Committee, are much higher than 

the proposed standards. 

v) As per reports and research data available in the literature, the 

concentration of residual antibiotics has been found to be reduced by 

60-90 % in conventional biological treatment plant. In view to assess 

the performance of the biological treatment system installed by CETP, 

the samples were collected from various stages of CETP. The results of 

?".‘ 
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Dr. Narender Sharma 
CPCB, Chandigarh 

Er. PC G pta 
HPPCB, Baddi 
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analysis indicated indicated that the performance of biological treatment system 

installed by CETP is not in line with the reports and data available in the 

literature, w.r.t. treatment of residual antibiotics. The inefficient 

performance of biological treatment system is also evident from the non-

compliance of CETP with regard to biochemical oxygen demand (BOD). 

Conclusion and Recommendations: 

In view of the fact that: 

i) There are no standards notified by MoEF&CC w.r.t. residual antibiotics 

in industrial effluents; 

ii) Draft notified standards are yet to be decided by MoEF&CC; 

iii) The concentration of residual antibiotics at outlet of CETP in Sirsa River, 

is much higher than the draft notified standards; 

iv) The treatment efficiency of CETP w.r.t residual antibiotics is not at par 

with the reports and data available in the literature; 

v) The CETP is not meeting the prescribed norms of BOD, FDS and chloride 

and discharging effluent into Sirsa River without complying with the 

prescribed norms 

It is recommended that Pharmaceutical (both bulk drug and formulation units) 

may be directed by Himachal Pradesh Pollution Control Board to provide 

primary treatment to the level of predicted no effect concentration (PNEC) as 

developed by members of AMR Industry Alliance (Annexure-6), as a site 

(Baddi) specific preventing measure, so that there is no adverse impact of 

residual antibiotics on the environment and also to prevent development of 

antimicrobial resistance (AMR). 

This supplementary report is being submitted by the Joint Committee, for the 

consideration of Hontle National Green Tribunal 
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Court Matter 

HP STATE POLLUTION CONTROL BOARD, 
BELOW BCS, PHASE-III, NEW SH1MLA 

No, HPPCB/ OA No. 136/2020 	J7 r(r 	 Dated: 5 	(2,  

From: 	The Member Secretary 

To 

L--11Registrar General, 
Hon'ble National Green Tribunal, Copernicus Marg, 
New Delhi 

Subject:- 	Second Progress Report in compliance of order dated 22-07-2020 
passed in OA No. 136/2020 titled Veteran Forum for Transparency in 
Public Life V/s State of HP & Ors. pending before the Hon'ble 
National Green Tribunal. 

Sir, 
This has reference to order dated 22-07-2020 passed by Hon'ble National 

Green Tribunal, Delhi in the afore-cited matter related to alleged discharge of waste water into 

rivers by M/s Acme Life Sciences, Nalagarh and Helios Pharmaceuticals, village Malpur Distt. 

Solan HP wherein following directions has been passed:- 

	3. Let a joint Committee of CPCB, State PCB and District Magistrate, 

Solan look into the above issues in the light of contents of the application and take such further 

action as may found necessary. The State PCB will be the Nodal Agency for compliance and 

coordination. A factual and action taken report may be furnished to this Tribunal within three 

months by e-mail at judicial-ngt@govin preferably in the form of searchable PDF/ OCR 

	

Support PDF and not in the form of Image PDF 	 

In compliance to afore-cited order dated 22-7-2020, the joint committee 

comprising of Additional District Magistrate Solan, Senior Environmental Engineer, HPSPCB 

Baddi and Scientist E, CPCB, Delhi had visited the pharma units and CETP Baddi on 12th  to 13th  

October 2020 and filed an interim report dated 14-10-2020. 

It is further submitted that as per the information received from the Sr. 

Environmental Engineer, Regional Office, Baddi the joint committee again visited the pharma 

units and CETP Baddi on 9th  and 10th  December 2020 and submitted second progress report 
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dated 28-12-2020 (annexed as Annexure R-1). Based on the inspections and sampling 

conducted the conclusion drawn by the joint committee is as under:- 

i. The CETP has not installed the system to completely treat category IV effluent (High 

TDS/FDS Stream). Despite the fact that CETP does not have the capacity to treat this 

type of effluent, CETP has entered into the tripartite agreement with the Industries 

generating Category IV effluent has been receiving this category of effluent since 2016. 

ii. As per Environmental Clearance granted to CETP Baddi by the Ministry of 

Environment, Forests and Climate Change (MoEF&CC), the member industries with 

hydraulic loading more than 200 KLD shall treat the effluent in the existing onsite ETPs 

and then discharge into CETP for further treatment and discharge. However, it was 

informed that Units with hydraulic loading of 200 KLD are not treating effluent in the 

onsite ETPs and supplying primary treated effluent to CETP. Therefore, CETP has not 

been complying with this condition of the Environmental Clearance granted by 

MoEF&CC for the last 04 years. Accordingly, the sampling of these units was done by 

I-IPPCB team on 10/12/2020 and the samples were sent to HPPCB Central Laboratory. 

The results of the analysis are expected by 10/01/2021. 

The observations made by the Joint Committee during visit to the two Pharma units i.e. 

M/s Acme Life Sciences and M/s Helios Pharmaceuticals mentioned in the original 

application are as follows: 

• Both the pharma units have connectivity with the CETP for supplying the primary 

treated effluent, for further treatment at CETP. 

• No effluent was found to be discharged directly by the Units, in the drain. 

• The Joint Committee collected the samples from the final outlet of the pharma units 

under reference, to see the concentration of residual antibiotics in the primary treated 

effluent which is being sent to CETP for further treatment. The results of the analysis 

are expected by 09/02/2021. 

iv. The evaluation of the results of the analysis of the CETP samples collected by the Joint 

Committee on 12-13 October, 2020, indicated intended dilution by CETP so as to 

achieve the prescribed norms. Therefore, the Joint Committee conducted unannounced 

re-sampling and sent the samples for analysis from three different laboratories. 

v. The results of analysis for the samples collected by the Joint Committee have been 

analyzed in HPPCB Regional Laboratory, Paonta Sahib and evaluation of the results 



indicated that CETP is not meeting the norms prescribed for COD (264 mg/1 > 250 

mg/1), BOD (35 mg/I> 30 mg/1), FDS (2252 mg/1 > 2100 mg/1) and Chloride (1838 

mg/I> 1000 mg/D. Therefore, it is concluded that CETP is discharging the effluent into 

the Sirsa River without complying with the prescribed norms. The results of the analysis 

of the samples are awaited from two other laboratories. 

vi. 	The samples from CETP, upstream and downstream of Sirsa River and the pharma units 

under question, were collected by the joint committee on 09/12/2020 for analysis of 12 

Nos. residual antibiotic residues from Shri Ram Institute of Industrial Research, Delhi. 

The results of analysis of effluent samples for residual antibiotics is expected by 

09/02/2021. The issue of discharge of residual antibiotics as raised by the applicant may 

be concluded by the Joint Committee after receipt of the analysis results. 

In view of the fact that complete analysis reports will be available by 09/02/2021, it is 

humbly prayed to Hoteble National Green Tribunal that Joint Committee may kindly be 

permitted to file the final conclusive report by 15/02/2020. 

The copy of Second Progress Report submitted by the joint committee dated 28-12-

2020 (annexed as Annexure—R-1) may be placed on record and in view of above submissions, 

the joint committee may kindly be allowed to file final conclusive report after 15-2-2021 please. 

(Encl, as above) 2.0 
Dr. Niplin *Tindal 

Member Secretary 
HPSPCB Shimla 
C— 



 

HP STATE POLLUTION CONTROL BOARD 
HIMUDA COMPLEX, Phase —I, Baddi 

Tehsil Baddi, Distt. Satan (HP) Phone-01795- 245374 

No. PCB/ RO Baddi/ Joint Inspection (NGT O.A. No.136/2020) /2020-Wt-4. Dated:- n 	4, 
To 	

\,7e Member Secretary, 
H.P. State Pollution Control Board, 
Phase-III, New Shimla-171 009. 

Sub: 
	

Regarding progress report in the matter of O.A. No.136/2020 (Veteran Forum 
for Transparency in Public Life Versus State of H.P. & Ors. Pending before 
the Hon'ble National Green Tribunal. 

Sir, 

Kindly refer to letter No. HPPCB/OA No.136/2020-15899-15901 dated 01.10.2018 

an the subject cited above. In this regard, please find enclosed herewith the progress report in 

the matter of O.A. No.136/2020 (Veteran Forum for Transparency in Public Life Versus 

State of H.P. & Ors. Pending before the Hon'ble National Green Tribunal. 

Submitted for kind information and further necessary action, please. 

Yours faithfully, 

Sr. Environmental Engineer, 
HP State Pollution Control Board. 

Baddi, Distt. olan-173205. 



— I — 

Progress Report in the matter of O.A. No. 136/2020; Veteran Forum 
for Transparency in Public Life versus State of Himachal Pradesh & 
Ors., by of the Joint Committee constituted, in compliance of the order 
of Horeble NGT dated 22.07.2020 

1. Background: 

In the O.A. No. 136/22020, Veteran Forum for Transparency in Public Life versus State 

of Himachal Pradesh 8t Ors., a prayer has been by the applicant before the Honible 

NGT, to direct remedial action against discharge of waste in CETP at Baddi by Acme 

Life Sciences, Nalagarh and Helios Pharmaceuticals at Solan to prevent pollution of 

river Sirsa and Satluj. 

Honible NGT vide its order dated 22/7/2020 observed and directed as under: 

"The above issue may need to be looked into and action taken to prevent discharge 
of untreated chemical waste in water bodies in the interest of environment and public 
health, 

Let a joint Committee of CPCB, State PCB and District Magistrate, Solan look into the 
above issues in the light of contents of the application and take such further action 
as may found necessary. The State PCB will be the Nodal Agency for compliance and 
coordination. A factual and action taken report may be furnished to this Tribunal 
within three months by e-mail at judicial-ngt@gov.in  preferably in the form of 
searchable PDF/ OCR Support PDF and not in the form of Image PDF" 

The Joint Committee Constituted in this matter comprised of the following members: 

• ADC, Solan (Nominated by District Magistrate, Solan); Sh. Ajay Kumar 
Yadav, IAS, SDM having charge of ADC represented District Administration, 
Satan during first visit of the Committee on 12-13 October, 2020; Mr. 
Mukesh Sharma, Tehsildar, Baddi represented District Administration 
during second visit on 9-10 December, 2020. 

• Er. Praveen Gupta, Senior Environmental Engineer (SEE), HPPCB, Baddi 
(Nodal Officer, Nominated by HPPCB) 

• Dr. Na render Sharma, Scientist 'E', CPCB, Delhi (Nominated by CPCB) 

The joint Committee was also accompanied by Er. Sunil Sharma, AEE„ Er. Pawan 

Kumar, JEE and Er. Abhay Gupta, EE, HPPCB, RO, Baddi. 

The examination of the original application filed by the applicant, by the joint 

committee revealed that the following major issues have been raised by the 

applicant: 

1 	/Q 
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1. Prior study of carrying capacity before granting permission /CTE/CTO to the 
industries. 

2. Discharge of untreated water and chemical waste by Acme Life Sciences 
and Helios Pharmaceuticals in Sirsa River that finally meets to Sutlaj river, 
environmental compensation and revival of Sirsa river and Sutlaj River by 
taking appropriate measures. 

3. Design and adequacy of CETP, E3addi, to neutralize API. 

4. Presence of antibiotics in the environment and antimicrobial resistance. 

5. No connectivity of industries located in Nalagarh area with CETP and 
discharge of untreated waste into open drains. 

6. Underublization of CETP capacity showing that the industries are directly 
discharging trade effluents and incapability to neutralize API. 

7. Non-disposal of sludge generated at industrial units located at Nalagarh, at 
TSDF Plant, Doaba Village, Nalagarh. 

2. Progress Report: 

In order to assess the adequacy and performance of the CETP and verify the facts 

w.r.t. two pharma units listed in the original application, the joint committee visited 

CTEP and pharma units on 12 — 13 October, 2020. 

The following preliminary observations were made by the Joint Committee during 

first visit to the CETP: 

The CEI 	P has not installed the system to completely treat category IV 

effluent. Despite the fact that CETP does not have the capacity to treat this 

type of effluent, CETP has entered into the tripartite agreement with the 

Industries generating Category IV effluent has been receiving this category 

of effluent since 2016. The CETP was requested to provide details of the 

industries generating and routing Category IV effluent from the industries 

through CETP along with characteristics of such effluent, to further 

examine the issue and submit authentic and validated report to Honible 

NGT. 

As per Environmental Clearance granted to CETP Baddi by the Ministry of 

Environment, Forests and Climate Change (MoEF&CC), the member 

Page 2 of 

A \1 



- 

industries with hydraulic loading more than 200 KLD shall treat the effluent 

in the existing onsite ETPs (as already these industries have provided onsite 

ETP consisting of primary/secondary and tertiary treatment system) to the 

standards mentioned in the consent orders issued by the State PCB and 

then discharge into CETP for further treatment and discharge. However, it 

was informed that Units with hydraulic loading of 200 KLD are not treating 

effluent in the onsite ETPs and supplying primary treated effluent to CETP. 

Therefore, CETP has not been complying with this condition of the 

Environmental Clearance granted by MoEF&CC for the last 04 years. The 

CETP was requested to provide volume and characteristics of the effluents 

supplied by the industries generated effluent > 200 KLD, to further 

examine the issue and its impact on the performance of CETP. 

ill. The Joint Committee collected effluents samples from the various stages 

of treatment, to assess the adequacy and efficiency of CETP w.r.t 

prescribed standards. The samples were also drawn from the upstream and 

downstream of the adjoining Sirsa River. The samples were sent to Central 

Laboratory of SPCB. 

The following observations were made by the Joint Committee during visit to the 

two Pharma units i.e. M/s Acme Life Sciences and M/s Helios Pharmaceuticals 

mentioned in the original application: 

1. Both the pharma units have connectivity with the CETP for supplying the 

primary treated effluent, for further treatment at CETP. No effluent was 

found to be discharged directly by the Units. 

2. The samples were collected from various stages of treatment plant and sent 

to Central Laboratory of State Pollution Control Board for analysis. The 

results are expected in 2-3 weeks. 

The laboratory of the State Pollution Control Board, does not have the facility for 

analysis of residual antibiotics in the effluent samples. Henc, it was decided by 

OcC$21\cY\f/7  
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the Joint Committee to hire approved external laboratory for sampling and analysis 

of effluent samples to be drawn from CETP and pharma units. 

The samples from CETP, upstream and downstream of Sirsa River and the pharma 

units under question, were collected by the joint committee on 09/12/2020 for 

analysis of 12 Nos. residual antibiotic residues from Shri ram Institute of Industrial 

Research, Delhi. The results of analysis of effluent samples for residual antibiotics 

is expected in 30 days (for 09 Nos antibiotics) i.e. on 09/01/2021 and 60 days (for 

04 Nos. antibiotics) i.e. on 09/02/2021. The issue of discharge of residual 

antibiotics as raised by the applicant may be concluded by the Joint Committee 

after receipt of the analysis results. 

The Joint Committee could not locate the point from where samples were drawn 

by the applicant as mentioned in the original application. Therefore, Joint 

Committee requested the applicant through HSPCB, to provide location details 

along with longitude and latitude, enabling the Joint Committee to address issue 

of discharge of untreated effluent by the pharma industries. However, no feedback 

has been received so far from the applicant. Therefore, the Joint Committee 

collected the samples from the final outlet of the pharma units under reference, to 

see the concentration of residual antibiotics in the primary treated effluent which 

is being sent to CETP for further treatment. 

The evaluation of the results of the analysis of the CETP samples collected by the 

Joint Committee on 12-13 October, 2020, revealed that CETP is not meeting the 

norms prescribed for FDS and chloride. Further very low concentration of TSS in 

the samples collected from the aeration tanks indicated intended dilution by CETP 

so as to achieve the prescribed norms. Therefore, the Joint Committee decided to 

make unannounced visit; do resampling and get the analysis done from three 

different laboratories, for conduding the issue regarding capacity and efficiency of 

CETP. Accordingly resampling of CETP was conducted by CETP by the Joint 

Committee on 9-10 December, 2020 and the samples were sent to three different 

laboratories viz. HPPCB Regional Laboratory, Paonta Sahib, HPPCB Regional 

Laboratory, Shimla and HPPCB Central laboratory, Parwanoo. 
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The results of analysis for the samples collected by the Joint Committee have been 

received from HPPCB Regional Laboratory, Paonta Sahib and evaluation of the 

results indicated that CETP is not meeting the norms prescribed for COD (264 mg/1 

> 250 mg/1), BOD (35 mg/I > 30 mg/I), FDS (2252 mg/I > 2100 mg/1) and Chloride 

(1838 mg/I > 1000 mg/I). The results of the analysis of the samples are awaited 

from two other laboratories. 

Since, the member industries with hydraulic loading more than 200 KLD are 

required to treat the effluent in the existing onsite ETPs, It was decided by the 

Joint Committee to get the sampling of such Units done from HPPCB, to see if the 

effluent is being treated by these units to meet the prescribed norms or not 

Accordingly, the sampling of these units was done by HPPCB team on 10/12/2020 

and the samples were sent to three different laboratories. The results of the 

analysis are expected by 10/01/2021. 

3. Conclusion drawn based on the progress made so far in this 

matter by the Joint Committee: 

Based on the progress made so far in this matter by the Joint Committee 

constituted in compliance of the orders of Hon'ble NGT, the following conclusions 

are drawn: 

The CETP has not installed the system to completely treat category 

IV effluent (High TDS/FDS Stream). Despite the fact that CETP does not 

have the capacity to treat this type of effluent, CETP has entered into the 

tripartite agreement with the Industries generating Category IV effluent has 

been receiving this category of effluent since 2016. 

IL As per Environmental Clearance granted to CETP Baddi by the Ministry of 

Environment, Forests and Climate Change (MoEF&CC), the member industries 

with hydraulic loading more than 200 KLD shall treat the effluent in the existing 

onsite ETPs and then discharge into CE1P for further treatment and discharge. 

However, it was informed that Units with hydraulic loading of 200 KLD are not 

‘A. 
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treating effluent in the onsite ETPs and supplying primary treated effluent to 
CETP. 

Therefore, CETP has not been complying with this condition of 

the Environmental Clearance granted by MoEF&CC for the last 04 
years. Accordingly, the sampling of these units was done by HPPCB team on 

10/12/2020 and the samples were sent to HPPCB Central Laboratory. The 

results of the analysis are expected by 10/01/2021. 

The observations made by the Joint Committee during visit to the two Pharma 

units i.e. M/s Acme Life Sciences and M/s Helios Pharmaceuticals mentioned in 

the original application are as follows: 

• Both the pharma units have connectivity with the CETP for supplying the 

primary treated effluent, for further treatment at CETP. 

• No effluent was found to be discharged directly by the Units, in the 

drain. 

• The Joint Committee collected the samples from the final outlet of 

the pharma units under reference, to see the concentration of 

residual antibiotics in the primary treated effluent which is being 

sent to CETP for further treatment The results of the analysis are 

expected by 09/02/2021. 

iv. The evaluation of the results of the analysis of the CETP samples collected by 

the Joint Committee on 12-13 October, 2020, indicated intended dilution 

by CETP so as to achieve the prescribed norms. Therefore, the Joint 

Committee conducted unannounced resampling and sent the samples 

for analysis from three different laboratories. 

v. The results of analysis for the samples collected by the Joint Committee have 

been received from HPPCB Regional Laboratory, Paonta Sahib and evaluation 

of the results indicated that CETP is not meeting the norms prescribed 

for COD (264 mg/1> 250 mg/1), BOD (35 mg/I >30 mg/1)„ FDS (2252 

mg/I > 2100 mg/1) and Chloride (1838 mg/I > 1000 mg/I). 

Therefore, it is concluded that CETP is discharging the effluent into 

b640'7  
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the 
Sirsa River without complying with the prescribed norms. The 

results of the analysis of the samples are awaited from two other laboratories. 

vi. The samples from CETP, upstream and downstream of Sirsa River and the 

pharma units under question, were collected by the joint committee on 
09/12/2020 for analysis of 12 Nos. residual antibiotic residues from Shri ram 

Institute of Industrial Research, Delhi. The results of analysis of effluent 

samples for residual antibiotics is expected by 09/02/2021. The issue 

of discharge of residual antibiotics as raised by the applicant may be 

concluded by the Joint Committee after receipt of the analysis results. 

Prayer: 

The above progress report of the Joint Committee in this matter, is being 

filed for the consideration of Hon'ble NGT. 

The analysis report of the samples collected from CETP and Pharma Units by the 

Joint Committee, for analysis in three different laboratories is expected by 

10/01/2020. Further, the report of analysis w.r.t. samples collected by the Joint 

Committee from CETP, Pharma Units and Sirsa River from the approved external 

laboratory is expected by 09/02/2021. 

In view of the fact that complete analysis reports will be available by 

09/02/20211  it is humbly prayed to Honible National Green Tribunal that 

Joint Committee may kindly be permitted to file the final conclusive 

report by 15/02/202C. 

The Joint Committee will abide by the further orders of Horrible National Green 

Tribunal in this matter. 

31 I 
Er. Praveen'Gupta 
SEE, HPPCB, Baddi 

Dr. Narender Sharma 	Representative of 
Scientist `E', CPCB, Delhi 	District Magistrate, Solan 

Dated: 28/12/2020 
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Himachal Pradesh State Pollution Control Board 
REGIONAL LA,BORATOR'llr,, 

Flinn Parivesfi f, Pha3e-10, New Simia-9 
Tel: 2673432 	 ila(irnaiA corn  

11:4 	 4 44 

at,  TRIM,' 

\VS., 	iturierir- 

No/PCB/RL ShimlalAnalysis Ro:;c.t Online .' ZOi 	// 93 eit)  

To 

The Senior E,nviromnental Engineer, 
Regional Office "ElNIUDA C(JMPLEX" 
Phase-I, Baddi, I-IPSPCB„ 
Tehs.il Baddi, Distt Solon JIP) 

Dated 2-1 9 2-I 2.-1 

Sub: 	Analysis results of water samples received offline in Regional Laboratory. 

Please find enclio,i-eifi .oerowith ana.lys:is report no.3:155-3170 of water samples rce.ived 
vide letter no. PCB/R.0 Baddi/Saraple detail /20-242 I-.22 dated 10.12.2020. You are requested to se iii 

the analysis report to the concern.. Bill of sample testing charging may be raised at your end pL 

Submitted for vot.J-  kind inlbunation and necessary acorn please. 

Thanking 'rrou, 

End:- As above 

cy( 
Copy to: 
The Member Secretary, H.1)  Stae Po1:5,nion Control Board, Shiaila-9 fir 	inIbrmauo jea  

End:- As Above 





Yours fait lly, 

- 

  

 

ie;fare   

   

H.P. STATE POLLUTION CONTROL BOARD 

Regional Laboratory, Shubhkhera, Paonta Sahib, 

Distt. Sirmour (H.P.), Tele. & Facsimile 01704-265053 

No. PC13 /Regional lab/ Paonta/ (74) Analysis Reports (Vol-Ill) / 2017- 3)/ 	Dated:- 
"WY; 

To 

The Sr. Environmental Engineer, 
H.P. State Pollution Control Board, 
Regional Office, Baddi 

Subject: Analysis report 

Sir, 

Please find enclosed herewith analysis report no W-567 to W-582 of samples received 
in this Laboratory on 11.12.2020 for further necessary action at your end, pl. 

Thanking You. 

En. As above. 

'›-V\  i\ (Dr. Hitender kr. S ar a) 
C.-- Sr. Scientific Officer 
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sr. No. REPORT 
No. 

Sampling 
Location 

Carboys 
Mark Date Time 

PARAMETRES 

pH TSS 
(mg11) 

COD 
(mgii) 

BOD 
(m 

TDS 
(mg11) (mglI)gt1) FDS MLSS 	MVSS 

0ng11) 	(mgin 
W-567 i • A . A 10-12-20 11.05AM 7.07 69.0 540.0 320.0 1577.0 1219,0 -- 

2 W-568 B B 10-12-20 11.10AM 7.02 151.0 604.0 360.0 2145.0 1769,0 -- 
W-569 3i.0: C 10-12-20 11.20AM 2.56 700.0 2796.0 1200.0 3746.0 3709.0 - 	- 

4 W-570 D D 10-12-20 11.30AM 2.47 :' 	944.0 2824.0 1250.0 3591.0  	2960.0 - 
5 W-571 34E E 10-12-20 11.40AM 5.33 

, 
370.0 3120.0 1420.0 3226.0 3144.0 - 

W-572 F F 10-12-20 11.5041 5.35 ) 404.0 3040.0 1270.0 3075,0 2979.01  _ 

7 W-57341 	
, 

G 10-12-20 12.05PM 7.65 '• 	159.0 878.0  90-0  10280.0  10130.6 - 
8 W-574 H H 10-12-20 12.20PM 7.58 

_ 
146.0 864.0 120.0 10540.0 103710 _ _ 

9 W-575 I I 10-12-20 12.35PM 7.32 31.0 
_ 

320.0 45.0 2480.0 	2328.0!.! - 
10 W-576 J J 10-12-20 12.4541 7.18 .W., 	15.0 244.0 26.0 2499.0 	2250.0. - 
11 W-577 K K 10-12-20 12.50P VI 7.42 i 	23.0 292.0 55.0 2392.0 	2153.0:,  - - 

12 
. 

W-578 L L 10-12-20 
i• 

12.55P4 ___ 2375.0 -- -- -___ 2620.0 2010.0 

' 	13 W-579 M M 10-12-20 01.05PM -- • 1490.0 --- -- -- 	- 1610.0 1160.0 

' 	14 W-580 N N 10-12-20 01.20[4/1 - • 3770.0 -- -- - 	- 3880.0 3240.0 

' 	15 W-581 0 0 10-12-20 01.30PM 6.63 
_ 

19.0 268.0 40.0 2654.0 	2619.0 - Cr.' 

16 W-582 P P 10-12-20 

, 

01.30PM . 

7.18 18.0 264.0 35.0 	2560.0 	2253.0 - ND 

NH4-N 
(mglI) 

TKN (mgII) 
NO3-N 
(m9/1) 

Phenol 	Chloride 	Sulphate 
.(m9/1) 	(rrI914 	(my!!) 

1•It,. e 
1,',;(1 

Sulphith 
(mg11) 

0.9 1.12 0.242 0.28 	1838.9 	254.4 0.735 Ni! 

T.Cr. 
(mg/1) 

Zn 
(mg/1) 

Fe 	. 	Mn 	Ni 
(mg/1) 	.. 	(mg/!) 	(mg/1) t 

Pb 
(mg/!) 

ND 0.23 0.84 	0.02 	0.10 	ND ND 

, r\ 

ND 
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TEST CERTIFICATE 	NO. : C1/0000248389 

Is.stie# 
icnt Code H 115 

• „ ATgP0.4.0..p.9v..i:coN I Rol. 

3:V31ONACOFFICE:1-11M.I.IDA COMPLEX, 
SIL BAD1)1 DISTRICT  

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
.Customer Ref Date  

27/02/202 I 

2012-1-411-2983 

R02021/1/8306 
30/12/2020 
NO. PC. I3/120 
BADDUNGT/20/2433 
11/12/2020 

A:Q:1AL PRADE2 .'433205 

Aolok Nspot.itio : 
ONE GRAB SAMPLE Or:.QUTI.ET OF PHARMA STREAM OF CEFP DRAWN BY OUR 
U3, PRESENTATIVE' ON (39_12.2020 FROM M/S CETP PI-IARMA STREAM COLLECTION CUM . 	. 	. 

UALI4A.T.I.ON.1ANK .BADDI MARKED AS "PHARMA STREAM OF CETP" WAS RECEIVED. 
polopen!.4Q:ENp21-11.p R9ort No. (1/0000246172 dtd. 11.02.2021) 

Result 	 Limit of Quantification Technique Used 

490.6 	 LC - MS/ MS.  

1221.5 	 LC - MS/ MS 

5 	 LC - MS/ MS 

BQL 	 5 	 LC - MS/ MS 

BQL 	 50 	 LC - MS/ MS 

BQL 	 20 	 LC - MS/. MS 

BOO* QuantificaficJ.Jmit  

********* 
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TEST CERTIFICATE 	NO.: C110000248391 

'sue 
ient Code • ll 

B,P.OLLOTION.:CONTROL 

EdIONALOFFICE.:I4IMUDA COMPLEX, , 
BADDI, DISTRICT  

Date 

.lob No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

27/02/2021 

2012-1-411-2984 

RG2021/1/8306 
30/12/2020 
NO. PCB/R0 
BADDUNGT/20/2433 
11/12/2020 

173205 

eserIO.lion• 
13 SAMPLE OF.  CETP OUTLET WAl'ER DRAWN BY OUR REPRESENTATIVE ON 

Itilf:MI'OUTLET OF 3°C OF CLARIFIER CAT -3 MARKED AS "OUTLET OF 3°C OF , 
"WAS RECEIVED 
ort to Report No. C1/0000246174 dtd. 11.02.2021) 

Result 	 Limit of Quantification Technique Used 

322.8 	 LC - MS/ MS 

792.4 	 LC - MS/ MS 

BQL 	 5 	 - MS/ MS 

BQL 	 5 	 LC - MS/ MS 

BQI.. 	 50 	 LC - MS/ MS 

BQI, 	 20 	 LC.- MS/ MS 

ox.414;41, 

, • . 	. 
nantitieatien.  Limit , 

********* 

AUTHORISED SIGNATORY 
EMPLOYEE CODE :( 	) 
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TEST CERTIFICATE 	NO.: C1/0000248392 

OLLUTION'CON 11201, 

IONALOFFICE HIMUDA COMPLEX, 
BADD1 1 EHSIL BADDI, DISTRICT 

Date 27/02/2021 

Job No. 2012-1-411-2985 

Booking No. RG2021/1/8306 
Booking Date 30/12/2020 

Customer Ref No. NO. PCB/RO 
Customer Ref Date BADDI/NGT/20/2433 

11/12/2020 

• 
ample:Description : 
NE •GRAB:SAMPLE OF ..,CETP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON 

k.FRONI:MIS OOTI,ET OF SECONDARY CLARIFIER OF cup PHARMA STREAM 
ADDI (HP) MARKED AS "OUTLET 01 SECONDARY CLARIFIER CAT-3" WAS 

RepprOosReport No. C1/0000246175 dtd. 11.02.2021) 

Result 
	

Limit of Quantification Technique Used 

612.4 
	

LC - MS/ MS • 

1287.3 
	

LC - MS/ MS 

BQL 
	

5 	 LC - MS/ MS 

BQL 
	

5 	 LC - MS/ MS 

SQL 
	

50 	 LC - MS/ MS 

SQL 
	

20 	 LC MS/ MS 

paptitleatiOliLim it 	 . . . 

********* 
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AUTHORISED SIGNATORY 
EMPLOYEE CODE : ( 	) 
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TEST CERTIRCATE 	NO.: C1/0000248393 

Date 27/02/2021 

Job No. 2012- 1 -411-2986 
Tiqki„cONTROL 

, 
OFFICE .1,111,y1,LIDA COMPLEX, 
ADD1, TEHSIL BADD1, DISTRICT 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

RG2021/1/8306 
30/12/2020 
NO. PCB/R0 
BADD1/NGT/20/2433 
11/12/2020 

[jMACIAL "PRADESH-173205  
tad Aun  

escifnAlna:: 
13 ,A111.P:LE OF CETP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON • . 	• 

,KIVI/SFINAL DISCHARGE OF CETP IN RIVER SIRSA BADDI (HP) MARKED AS . 
4D.ISCHA,RGB'' WAS RECEIVED. 

upplementary 40911:0 Report No. CI /0000246176 dtd. 11.02.2021) 

Result 

22.8 

69.8 

BQL 

B01., 

BQ1, 

1)4.n1ifidittion Limit  

Limit or Quantification Technique Used 

LC - MS/ MS 

LC - MS/ MS 

5 	 LC - MS/ MS 

5 	 • LC - MS/ MS 

50 	 LC - MS/ MS 

20 	 LC - MS/ MS 

********* 

AUTHORISED SIGNATORY 
EMPLOYEE CODE : ( 6 08.5 ) 

Rage loll 

:•,''''..:, 	.....,. 	 — 	•,....:,>, .... ..,..,. 
• --;.400.4 	i 6 6;6 	.'; .. . ... 	OfrOY...,!., ,. 	!:#01.4ti:oh.4*Ao.it14.butpcsned by reference to the original teport

• 	

. 
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TEST CERTIFICATE 	NO.: 01/0000246172 
""`E 
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SIL  BADDI, DISTRICT 

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

11/02/2021 

2012-1-411-2983 

RG2021/1/8306 
30/12/2020 
NO, PCB/RO 
BADDI/NGT/20/2433 
11/12/2020 

UTLET OF PHARMA STREAM OF CETP DRAWN BY OUR 
1.0.9..1 2.2020 FROM M/S CETP .PHARMA SIREAM COLLECTION CUM 
,;BA.12131 MARKED AS "PHARMA STREAM OF CETP" WAS RECEIVED. 

Result 	 Limit of Quantification Technique Used 

571 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 50 	 LC - MS/ MS 

#19,091:0,imit 
AtOtOi:04.'will be reported later. 

ALJTHORISEITSIGNATORY 
EMPLOYEE CODE : ( (410S ) 
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'Iliated by refine= to the original report. 

1-11-27000100, 27667267, 27667860 	Fax : 91-11-27667207 
See overleaf for terms & conditions 



Limit of Quantification 

10 

10 

10 

10 

10 

10 

50 

Technique Used 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

AUTHORISED SIGNATORY 
EMPLOYEE CODE:( Le)oc ) 

14-1,nt 	 itrIbEAKtal 
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TEST CERTIFICATE 	NO.: C1/0000246174 

MUDA COMPLEX, 
SIL BADDI, DISTRICT 

Result 

313 

BQL 

BQL 

BQL 

BQL 

BQL 

BQL 

ETP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON 
OUTLET OF 3°C OF CLARIFIER CAT-3 MARKED AS "OUTLET OF 3°C OF 

.•gECEIVED. 

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

11/02/2021 

2012-1-411-2984 

RG2021/1/8306 
30/12/2020 
NO. PC B/R 0 
BADDI/NGT/20/2433 
11/12/2020 

.01 

tp.:Igific#490j,imit 
0.0WetOss: will be reported later. 

********* 
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Delhi - 110007 (India) 	 Website : www.shriraminstitute.org  
SAS 18001 Certified institute 	E-mail id : customercare@shriraminstitute.org  

TEST CERTIFICATE 	NO.: C1/0000246175 

TiON!cONTROL 

IMODA COMPLEX, 
W,I3ADDI, DISTRICT 

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

11/02/2021 

2012-1-411-2985 

RG2021/1/8306 
30/12/2020 
NO. PCB/RO 
BADDINGT/20/2433 
11/12/2020 

:CUP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON 
.U.TLET OF SECONDARY CLARIFIER OF CETP PHARMA STREAM 

(HP) MARKED AS "OUTLET OF SECONDARY CLARIFIER CAT-3" WAS 

Result 	 Limit of Quantification Technique Used 
392 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 50 	 LC - MS/ MS 

4t4ikOtOi*;will be reported later, 

********* 
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TEST CERTIFICATE 	NO.: C1/0000246176 

UPA COMPLEX, 
SI4:BADDI, DISTRICT 

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

11/02/2021 

2012-1-411-2986 

RG2021/1/8306 
30/12/2020 
NO. PCB/R0 
BADDI/NGT/20/2433 
1 I/I 2/2020 

OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON 
FiNAL DISCHARGE OF CETP IN RIVER SIRSA BADDI (HP) MARKED AS 

WAS RECEIVED. 

Result 	 Limit of Quantification Technique Used 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ NIS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 50 	 LC - MS/ MS 

Liinit 
al*** :will be reported later. 
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Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date 

11/02/2021 

2012-1-411-1194 

RG2021/1 /7745 
11/12/2020 
PCB/RO BADDI/NGT/20-2401 
03/12/2020 

NATER DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM 
STREAM OF CETP BADD1 (BR) MARKED AS "UPSTREAM OF CETP" WAS , 

Result 	 Limit of Quantification Technique Used 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 50 	 LC - MS/ MS 

4411fitic4.401;: imit 
WI:1410k- aii**:will be reported later. 

********* 

AUTHOR SIGNATORY 
EMPLOYEE CODE : (-110f; ) 

Page 1 of 1 

qtt*Aect by reference to the original repoil. 

9l-1l-27000100, 27667267, 27667860 	Fax: 91-11-27667207 
See overleaf for terms & conditions 
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01.111‘11-ra ELM IL 11 U 01 Milli It'cr.dOrdiiikai 
riram Scientific and liatrial Research Foundation) \9-, 
Delhi — 110007 (India) 	 Website www.shriraminstitute.org  
SAS 18001 Certified Institute 	E-mail id : customercare@shriraminstitute.org  

TEST CERTIFICATE 	NO. : C1/0000246179 

1O4ONTROL 

lp:DA COMPLEX, 
4 BADDI, DISTRICT 

Date 

Job No, 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date 

xhi... N 1 0,....4•Pito•••••••••,-A.I...."....<1 

• 
.. 

• 

2012-1-411-1195 

RG2021/1/7745 
11/12/2020 
PC B/R0 BA DDINGT/20-2401 
03/12/2020 

11/02/2021 

WATER DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM 
CETP BADD1 IN SIRSA RIIVER (APP 31(M) MARKED AS 
P.:.'WAS RECEIVED. 

Result 	 Limit of Quantification Technique Used 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

BQL 	 50 	 LC - MS/ MS 

000.tif000.i: 	it 
pietar.S will be reported later. 

********* 

AUTHORISED SIGNATORY 
EMPLOYEE CODE : ( 	0 ) 

Page 1 of 1 

((Med by reference to the original report. 

i.91-11-27000100, 27667267, 27667860 	Fax: 91-11-27667207 
See overleaf for terms & conditions 
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hriram Scientific and liflUstrial Research Foundation) \D_7  
Delhi - 110007 (India) 	 Website : www.shriraminstitute.org  / 
SAS 18001 Certified Institute 	E-mail id : customercare@shriraminstitute.org  

TEST CERTIFICATE 	NO.: C1/0000248398 

Date  27/02/2021 

Job No. 2012-1-411-1195 

,JIODA COMPLEX, : 
1-.1$11.... BA DIA, DISTRICT 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

RG2021/1/7745 
1 1 /12/2020 
PCB/RC) BA Dll MGT/20-2401 
03/1 2/2020 

. ATER DRAWN BY OUR REPRESENTATIVE ON 09/1 2/2020 FROM . 
ETP BADDI IN S1R.SA RIIVER (APP 3 KM) MARKED AS 
7 WAS RECEIVED. 

cport No. Cl/0000246179 dtd. 11.02.2021) 

Result 	 Limit of Quantification Technique Used 
13QI • 	 5 
BQL 	 5 
BQL 	 5 
BQL 	 5 
BQL 	 50 
BQL 	 20 

41, 	* * * *** 

Lc -  MS/ N.15 .• 

1.  LC - MS/ MS 

LC - MS/ MS 

• MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

AUTHORISED SIGNATORY 
EMPLOYEE CODE : ( 606.11 ) 

Page 1 of 1 

ptiOted by reference to the original report. 

91-11-27000100, 27667267, 27667860 	Fax: 91-11-27667207 
See overleaf for terms & conditions 

NI•dnnwo,  



ii ILI iMe run 1111 LP Li 0 11‘111.,b ArgeOrdiltUr. 
1 -.- 

riram Scientific and Industrial Research Foundation) \,* 
Delhi - 110007 (India) 	 Website : www.shriraminstitute.org  
SAS 18001 Certified Institute 	E-mail id : customercare@shriraminstitute.on 

TEST CERTIFICATE 	NO.: C1/0000248394 
. 	. . 

,cONTROL 

.110DA COMPLEX, 
HSL BADDI, DISTRICT  

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

27/02/2021 

2012- 1-4 11 -1 194 

RG2021 /1 /7745 
1 1 / 1 2/2020 
PCB/R0 BADDI/NGT/20-2401 
0:3/1 2/2020 

MATER DRAWN BY OUR REPRESENTATIVE ON 09/1 2/2020 FROM 
i.AM OF CETP BADD1 (HR) MARKED AS "UPSTREAM OF CETP" WAS • 

oil No. Cl/0000246178 dtd. 11.02.2021) 

Result 

BQL 

BQ1. 

BQL 

BQL 

BQL 

BQL 

Limit of Quantification 
5 

5 

5 

5 

50 

20  

Technique Used 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

LC - MS/ MS 

******** * 

AUTHORISED SIGNATORY 
EMPLOYEE CODE  

Page 1 of 1 

ted by reference to the original report. 

91-11-27000100, 27667267, 27667860 	Fax: 91-11-27667207 
See overleaf for terms & conditions 
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uiram Scientific and titiistrial Research Foundation) 
Delhi — 110007 (India) 	 Website : www.shriraminstitute.org  
SAS 18001 Certified Institute 	E-mail id : customercare@shriraminstitute.org  

TEST CERTIFICATE 	NO. : C1/0000248176 

EIMAJDA COMPLEX, 
BADDI, DISTRICT 

Date 26/02/202 I 

Job No. 2012-1-411-2320 

Booking No. R.G2021/1/8055 
Booking Date 22/12/2020 

Customer Ref No. NO. PC13/120 

Customer Ref Date BADDINGT/20/2433 
11/12/2020 

CUTLET DISCHARGE TO CETP DRAWN BY OUR REPRESENTATIVE 
INIM../S.)).-1.E1_,IOS PHARMACEUTICAL, V1LL. MALPUR BADD1 WAS RECEIVED. 

Result 
	

Technique Used 

0.96 
	

LC - MS/ MS 

********* 

AUTHORISED SIGNATORY 
EMPLOYEE CODE : ( (Dov ) 

Page 1 of 1 

,S.R.PcIfifet74,4 

T.*rsavvesswww.ea....... 

'Olebt!cptoti by reference to the original rePcrl. 

.,91-11-27000100, 27667267, 27667860 	Fax : 91-1147667207 
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NSTITUTE FOR INDUSTRIAL RESEARCH 
6 — hriram Scientific andIndustrial Research Foundation) 

Website www.shriraminstitute.org  
E-mail id : customercare@snriraminstitute.orc 

TEST CERTIFICATE 
	

NO.: C110000248152 

pact Delhi — 110007 (India) 
liSAS 18001 Certified institute 

TV4 

1•4002,i)DQN CONTROL, 

lpieg:HIMUDA COMPLEX, 
Dl TLUSIL 

, 
BADDI, DISTRICT 

.......Va.......4.4,11.2••••e•••••••bn 

Date 26/02/2021 

Job No. 2101-1-411-599 

Booking No. RG2021/1/8562 
Booking Date 08/01/2021 

Customer Ref No. NO. PCB/RO BADDI / 
Customer Ref Date NOT/20/2433 

. : 
144. 73205  

11/12/2020 
TC544421000002725F ULR NO. 

GRAB A1\40:417.;WA'FER. DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM 
'FT DJSHARGL FO CETP, M/S ACME CITY TECIA LLP, PLOT NO.103,104,105, DPI? PHASE 

j,R1','-:BAAp1MARKED AS " El P OUTLET, AFTER PRIMARY TREATMENT" WAS 

..1.4.:6i*to.ztp:iiprt no. CI /0000246152, Dated: 11.02.2021) 

Result 
	

Technique Used 

0.17 
	

LC - MS/ MS 

********* 

AUTHORIS SIGNATORY 
EIVIPLOYEE CODE : ( c3 ) 

Page 1 of 1 

ilAiliated by reference to the original repon. 
	 •-• 

one: 91.11-27000100, 27667267;  27667860 	Fax : 91-11.27667207 
See overleaf for terms & conditions 
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viram Scientific and Industrial Research Foundation) 
Delhi — 110007 (India) 	-3  4 - 	Website : www.shriraminstitute.org  
SAS 18001 Certified institute 	E-mail id : customercare@shriraminstitute.org  

TEST CERTIFICATE 	NO.; C1/0000246152 

MVDA COMPLEX, 
1-SIL:13ADDI, DISTRICT 

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

11/02/2021 

2101-1-411-599 

RG2021/1/8562 
08/01/2021 
NO. PCB/RO BADD1/ 
NGT/20/2433 
11/12/2020 

WATER DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM 

L FO CLIP M/S ACME CITY TECH LLP, PLOT NO.103,104,105, EPIP PHASE - 
FMARKED AS " ETP OUTLET, AFTER PRIMARY TREATMENT" WAS 

Result 	 Limit of Quantification Technique Used 

OX:01.1A11 be reported later. 

********* 

AUTHOR ED §IGNATORY 
EMPLOYEE CODE : ( `--ft 	) 

Page 1 of 1 

ii0id by reference to the original report. 
	 •ftee,MIMAn• 	 Me. 

.r91-11-27000100, 27667267, 27667860 	Fax : 91.41-27667207 
See overleaf for terms & conditions 



Date 26/02/2021 

Job No, 2012-1-411-1863 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date  

RG2021/1/7952 
18/12/2020 
NO, PCB/R0 BADD1/NGT/ 
20/2433 
11/12/2020 

INSTITUTh Fait1i1DUSTRIAL RESEARCIi 
unit Of Shriram Scientific and Industrial Research Foundation) 

Website : www.shriraminstitute.org  
E-mail id : customercare@shriraminstitute.orc 

TEST CERTIFICATE 
	

NO.: C1/0000248153 

,%,University Road, Delhi — 110007 (India) 
An ISO 9001, 14001 & QHSAS 18001 Certified Institute 

ssited 
Client Code Th157. 
:Kpl,STATE:PQ.1,4pTioN CONTROL 

, 	, 	••••- • • 
ARD, 

REOIONAL:OFFIftfliMUDA COMM  ...EX, 
PHASE 1, BADDJ, ILHSJJ BADD1, DISTRICT 
(AJAX — 

, atti.016 Description 
:.01,4:E: Q:mt3. i:sAmpi.,E.pf :OUTLET DISCHARGE TO CETP WATER DRAWN 13Y OUR 
:REPRESENTATIVE ON 09.12.2020 FROM M/S Al 1(1 LABORATORIES, VII.A..AGE THANA BADDI 
TifymAgKEp.As '4-3' ,:cUM STP OUTLEF" WAS RECEIVED. 	. 

011P).V.port no. C1/0000246153 dated 11.02.2021) 

Result 
	

Limit of Quantification Technique Used 
BOL 
	

5 	 LC - MS/ MS 

1.:1001:j4*M Limit 
********* 

AUTHORISED SIGNATORY 
EMPLOYEE CODE : 60g_2 ) 

Page l ot 1 

500eAT.90.0000000 or unyother Copies 0*Id be 4utheliticaled by reference to the original report. 

,Phobk.:.:.91-11-270,00100, 27667267, 27667860 	Fax : 91-11-27667207 
See overleaf for terms & conditions 
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TEST CERTIFICATE 
nts' 

NO.: C1/0000246153 

A0p, 
iM:Actt4LyTtADI;',,' 7.3205 

,Ci.R.18;12:202O 
11022021  

4.1.NLANZWILTA Art CP LA I, LP 11„led Nae,ILViLl ti.11  A MIAMI" A‘..0.10.1Zirintor 

unit of Shriram Scientific and Industrial Research Foundation) ,0,c\ 
niveralty Road, Delhi — 110007 (India) 	 Website : www.shriraminstitute.org  

9001,1 4001.  'fSt. OHSAS 18001 Certified Institute 	E-mail id : customercare@shriraminstitute.ori 

ssued;'..ro 

POLLI3TI 

" 
EOIONAL OFFICE HIMUDA COMPLEX, 
HASE-I BADDI TEHSIL 13ADDI, DISTRICT „ 	. 

Date 

Job No. 

Booking No. 
Booking Date 

Customer Ref No. 
Customer Ref Date 

11/02/2021 

2012-1-411-1863 

RG2021 /1 /7952 
18/12/2020 
NO. PCB/RD BADDUNGT/ 
20/2433 
11/12/2020 

afolo:00.s.crwion 	, 
GEAI3:SMil.P:1„,OF.:  OUTLET DISCHARGE TO CETP WATER DRAWN BY OUR 

gp,RT.,5F:NTATiVE :ON '09,12.2020 FROM MIS ALKEM LABORATORIES, VILLAGE THANA BADDI 
MARKRO:M:T.TP QUM SIP OUTLET" WAS RECEIVED. 

Result 	 Limit of Quantification Technique Used 

BQL 	 10 	 LC MS/ MS 

BQL 	 10 	 -LC - MS/ MS 

BQL 	 10 	 LC - MS/ MS 

L- Below 	
. 	• 

Quanbficationtinut 
ote .Reindinink.Paraineter‘will be reported later. 

* * ** * * * * * 

AUTHORI 	ATORY 
EMPLOYEE CODE : ( 	) 

Page 1 of 1 

40*/**POP;91any:dther eepfp0.#91tIct ha ',autt)entlrated by reforonco to the original report. 

Phone : 91-11-27000100, 27667267, 27667860 	Fax : 91-11-27667207 
See overleaf for terms & conditions 
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•-(1 -41-  frciff.- 33004/99 	 REGD. NO. D. L-33004/99 

41z144$1 
Zthe Gctette of Zijndia 

#1.11..-gt.Q .-3f.-27012020-215690 
CG-DL-E-27012020-215690 

EXTRAORDINARY 

1TTIT 	3-37-WW (i) 
PART II—Section 3—Sub-section (i) 

'51ifilenit411.61 
PUBLISHED BY AUTHORITY 

It. 	41] 	 Rtmn, elAtLaq k, ‘711q1 23, 2020/1TTEr 3, 1941 

No. 41] 	 NEW DELHI, THURSDAY, JANUARY 23, 2020/MAGHA 03, 1941 

A-4 aft 	ri 	 

al I 	l 

	•RT;t1-, 23 Aria , 2020 

44(3T).--81-%79-r, 	ty--41--zrii1ui (Ti-wo-r) -1-PN-rd--41-11-, 1986 (1986 Tr 29) It WTI 6 

311-T am 25 4 slqccl RTP-41)' 	-51717r w-(k 	q-rtl-  TT4 	it-c1101 .T-Ker t, tr 	 IR=•(-1LN-1101Vil (#.<49-131) 

1986 t fd-zp:r 5 	11ii (3) A-  AVEITITT, \IVIfl14-F01 ft-e 37:1* RI "51-13-rN7 	l4 t h1M-9-1 t, 4r 

c-1(15,R1 SITTN17 ftzrr zi Id 	I t; 3117 (-1(1q1i TIW9-1 '41 Tft t 	3-47 Ilto-1 31-M71-79-r w 	i 9-Rctu 

IT J 'i -DTI* 7 alfik(1-w9-r a1 ffffis7 t, \31.1 ti I 9-R-C1 	(-1 (AT i 	I 	I1Tft t, flia 

ffiTftfT“1-1311-q-clIciRwRitzrrAl+iii 

- FTI-r 	 I tc“-I 31-fr 	atail-E 	'TT 	 311r91 -  TIT vrra- 	ft-d-q-  t, 	1 14R 31T 

R1-4'd-c1 	31-1-R 	Atd-T, 	 qi ,(1 14q-rT it7  	frr,aTrgTh-  Trr 	9lr Wf, IIRuI, 	f3tR 

	 LAti(1.1  441R124 ,  tWr 4 +41cRui  wr, 	iii 	 - 1 1 0003 1F IT t-49- 	31-tfff 

mscb.cpcbgnicin atiT h.kharkwalgnicin 'TT ti4t-4 	 WTEITT 1tiuit-t 3117 4-ii I rlq 	<17iiR=t) 	et;) 

Rfai7 tc\LI 4q- .4-Trr 
51TWT 	17111 

,k=frzi 	 (Ti--(aur) 31-f4P--41-gr, 1986 	aft 31-ftt• 	TT4.  tfkr iiiii 	d ftrr 

q-9-rt 

432 G1/2020 	 (1) 
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2 	 THE GAZETTE OF INDIA: EXTRAORDINARY 	[PART II—SEC. 3(i)] 

1 	ti i.cu 4 	en Oh 3171-1---(1) 	 *41 oRLIT (74-17) #4ftt.T9* fW71:1-, 2019 	ii 	I 

(2) 	31Tf4-+-TitT 	4 -9-* 3tftff 	tql-941-  iiTIcii+K ij-411 

2. 	(#Km-oT) ftil-z111-, 1986 4, 3--11-41--1 	4,4-1 4s11 73 	ii -rq7 R 4-11-*d 

iii 4rTS1i 	 nT.17:- 

gIT It. ‘ssi 41 tli+fle. Tit9v 

1 2 3 4 

" 73 

ift Wr BitK V. ifi.tila iTrffw 
+I ui a 	W4%4 eflkid. d )14)1 el t44 	cbc1( 

t-11W.11 	fk7 Th-1:417 1:1-M-) lficr9-  417 	a tr-t--q.  
P,1191,1 / 	1 4( 

i) diRat4tIti 	d. 

6.0-8.5 iitcrff 

30 fraWr) 3 Rri 27 Wr 1- gt.1( 

Tft3Wft 250 

100 L,fl 

2100 ttel-79-  

10 o 3trT 14,-11 	(SIA) 

100%qtf4T1- # 710- 96 'tekligl:Mlt 

90% 	cisfllc1I 

II) i41c .. 

50 aiTfrfdTh-9-  ill 	1.1 

10 rii,,e..1lzi1 

0.05 *** 

0.05 *** d/Pcfri 

0.06 

0.9 

5 

1000 om <I 

1000 TA-E SO4 	,-0-1 4-  

2 

2 

1 

1 T9-  aT7517 cm 	,-1 

5 slk-ci 1 

3 

3 8-i-4-r 

2 T9- 91) 	.4.1-1 

0.1 .1-k9101e. ;i1 	q4-0 Cr 6+) 



[TPT 	3(i)] 1-TR7 TT <IA 41 : 31TITt1lTur 

0.1 fl1 ,115 

0.2 3TFTTiT 

0.01 Lim 

s 0.1 

0 05 ****Tritzr qai 	-itie..1.) 	4141-t( 

iii) UNIT 411174.  4! 141 *N.  At11iiRci 11 \Id d t 

Tr it9tT 1 7-d-Ter, 2016 '0" aftT19-9-1 * 3T-ITITT 517-kT (ST) 4 .3TrA-IN1i 	i1tci- 

-i4.i1) 41 	Gr),4) ) 	.f-7, th,-44 q)-t Trr-o-r V131-7 	ft4-9" T17.17) d-gaiii) 	-ii-q-7,- 31W 

T-2.1-r-417 	(41 3TrT -ft-zi-rd-4tr*31-TTrT t-114-11 ,-4-1 4-1 11-1, 311=n-rd7114.  .11 	..,) \31 ,-1  

1 wrl'otr 	s14 	1=k-9- *-k--+Tr 
tAiu 	. 

5 	1 	= 2ft qq/ 307-  Itiqfuru-drzr # 

‘31 GI di Ravi 	14-ilda t i--7  .P-Inik7 

TT-  i dtM 

*1- ,1 

t•tilt 1311Trit rF it-A-rT itZIT s311(11 t, 

TitiTr31r 	rL.j,,ci *-- t1 ff'-ff 0 RtA ii).  

wft-zrr ap.r-q-r \3LN-1-11.1c11311- 	i>rzr'n-r 4 ,114.1r ,71 I 'a-fq--  ,ii 1 1 	(114-4-r 	arrft/11,4,i 	.11+1 ,11.-11 	/ 

.1141.1141 A' Rfif-'Uff 	Illt-41a * 79-  :39-4h7 11-) P-1)-T ii 47 -I'd-ITT-GT 7-1-Thr-4-ft # \sc.i c.) 9fr 
411 ,11 	z1i4Iti 

A4 trps tittffur air&-vr :6582-1971* 31—ITITT 31-FarA7.  

"djfRçt, 	tl 	ex.  ig* ,„ # ,...1  

'i7 

els 71 i-zr-r 3TTT ,c.,11 	amiTT izi-T  1:-,4-i-- ft-7  

sTI I 	4 	I 

*** 	• F/7777-q' 3--  3? fit:  z77-  ,ii 	jft 4:-4M-, di c-cil, ‘mi 	,-1, f4q-r-cRr9-  

,-1 T-r\iqg •y 95‹ 	ffi 

(;41311rt 4171 	0.iii-IPA-, q1181'r*31-9-ra-r *** * T-113T1t 	-9-r4 arqr 7Tr711.  t -1 -7 ,i i 
--4-f)-1 

vr 3r1tzrr .1k-7-1:FK teff / tw th-nt Wur 4 z-RT-49-  Taw 

tl 	et tii2u1*Th7 	CI Irg ) 	1I1 /T1 41 3 ) 

15 

35 1Z5 1-ci 	t .cri:4 -  TrEcr 

30 371)-f:'d1TT 

5 4-Atff" 

100 611-cs'cl,1 

1000 

200 -rm 	49-  

100 

2000 'crelt-9" 

IT fAci 14-4.0 TT TM' .Toti 11, .iwil .1%7;17 tiv.i.nt 3%k AitIT -41 	1 1 T1t71 

.1:2414T4 
1 

4 -12k7 

-41-  W. Ifl'IT. 	atfT 	+i ui \isi 4i At ki1ci # 	di i4411.0 411 	tle. atIT saT WT ak 
qiiTui Wri711 *I.  tiqtq a I tail til ibil 

. 1 ,41 ,-i1R.ot) tlw 	3TOW's-6 . 1-4 c111.1)1 * -11 i 	4-11.-1 	cRI ,,“ ?Tr .-=1-4 cb4-1 

m et tliwq *-IWR. llI cI ITT9) u/g / I) 

6.40 i. k; 	qd 	ri 
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0.10 

iii. 	R1i.i 0.01 

y- 0.10 

vii.7P4PA'Rrrt1=49- 

0.01 

3.20 

0.01 

viii. 	11 q 	14-1 

ix. 	1k 

0.20 

3.20 

-.-- 

0.10 xi. -,?-1 i 	c-tR-14),-1 

0.80 xii. N414-11P,-1 

0.20 xiii. 4).tm-lt  

0.80 xiv. 4,15-1141,1  

8.40 xv. 411 qil 1.--14-1 

1.60 

0.80 xvii.A-ch-TQ-R9- 

0.40 xviii. 411 \31-){,1  

0.10 xix. 443 R <  

0.20 xx. Li i 	,1-1 

0.02 xxi. 0,-11,1-1 

0.20 xxii. ,-1-11 	1 ,-11.-t 

0.04 -4 xxiiiA 4;) 	1-ti+-1 

3.20 xxiv. 111 0-4kLIP.,-1 

0.02 xxv. Lbn 	+I 

0.10 xxvi. i-bi-ilt-11-4-1,-1 

0.64 xxvii. 4,1i,1-14-1 

0.02 xxviii. ,-1-) 	1 •-,-1 

0.20 xxix. ,ne.11-134-1 

0.10 -1.0i xxx. ,i, 	,-1 

0.02 xxxi.*Ftt*EFT 

0.09 xxxii. 4,a P:ilci 

0.76 xxxiii. (-ha ,1-.),,i 

0.01  	XXXiV. 	LIII1-th-i 

0.20 xxxv. Tt 1-4*14-1 

0.03 xxxvi. '-hli4-(-1.1 

3.20  	xxxvii.144n.nlqi 

0.02 xxxviii. 	Li 	-i IP,' 

0.03  	xxxix.9iFirtRI-9- 

22.40 xl..1-.,.A 	R on -crit 



[1-1-FT H-'tTu--  3(0] 
	

11--R7 TT thri 	: 371111-77 
	

5 

0.20 xli.nvvw-i-c-ili*tari 

0.04 

0.05 xliii.-1-c•i1i-Hi 	41,1 

0.80 xliv.)-r479- 

0.40 xlv.-41,-1 

0.02 xlvi.c.14-HIs 

0.04 xlvii.s.)),1-1 

0.80 xlviii.sioi4W11-4-c-01 

1.92 

0.02 1..,-11k-Kil-1i-,-1 

0.05 ii.V,td-14-1 

0.20 iii:q4NitRFT 
0.80 Iiii.tli 
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 23rd January, 2020 

G.S.R. 44(E).— The following draft of the notification, which the Central Government proposes to issue in 
exercise of the powers conferred by sections 6 and 25 of the Environment (Protection) Act, 1986 (29 of 1986) is hereby 
published, as required under sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, for the information of 
the public likely to be affected thereby; and notice is hereby given that the said draft notification shall be taken into 
consideration on or after the expiry of a period of sixty days from the date on which copies of the Gazette containing 
this notification are made available to the public. 

Any person interested in making any objections or suggestions on the proposals contained in the draft 
notification may forward the same in writing, for consideration of the Central Government within the period specified 
above to the Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran Bhawan, Jor Bagh 
Road, New Delhi-110003, or send it to Member Secretary, CPCB and Scientist 'E' Ministry at the e-mail address i.e. 
mscb.cpcb@nic.in  and h.kharkwal@nic.in. 

Draft Notification 

The Central Government hereby makes the following rules further to amend the Environment (Protection) 
Rules, 1986, namely:- 

1. Short title and commencement- (1) These rules may be called the Environment (Protection) Amendment Rules, 
2019. 

(2) They shall come into force on the date of their final publication in the Official Gazette. 

2. In the Environment (Protection) Rules, 1986, in Schedule-1, for serial number 73 and the entries relating thereto, 
the following serial number and entries shall be substituted, namely:- 

Si. 
No. 

Industry Parameters Standard 

1 2 3 4 

,673 
Bulk Drug 

and 
Formulation 

(Pharmaceuti 
cal) 

A. EFFLUENT STANDARDS 

For final outlet of ETP 
Limiting value for concentration (in mg/1 except for pH 

and Bio assay) 

i) Compulsory Parameters 

pH 6.0 -8.5 
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BOD (3 days 27°C) 30 
COD 250 
TSS 100 
TDS 2100 
Oil & Grease 10 

Bio - Assay Test** 90% Survival of Fish after first 96 hours in 100% 
effluent 

ii) Additional Parameters 
Ammonical Nitrogen 50 
Nitrate Nitrogen 10 
***Benzene 0.05 
***Toluene 0.05 
***Xylene 0.06 
***Methylene Chloride 0.9 
Phosphates as P 5 
Chlorides 1000 
Sulphates as SO4  1000 
Fluoride 2 
Sulphides as S 2 
Phenolic Compounds 1 
Total Residual Chlorine 1 
Zinc 5 
Iron 3 
Copper 3 
Total Chromium 2 
Hexavalent Chromium (Cr6+) 0.1 
Cyanide 0.1 
Arsenic 0.2 
Mercury 0.01 
Lead 0.1 
****Active Pharmaceutical 
Ingredient (API) 

0.05 

iii) for final outlet of Industries discharging to CETP 
For each Common Effluent Treatment Plant(CETP), the state Board will prescribe inlet 
quality Standards for general parameters, Ammonical Nitrogen and Heavy Metals as per 
the design of the Common Effluent Treatment Plant(CETP) and local needs and 
conditions. As per notification S.O. 4 (E) dated Manuary, 2016 

Note: 
ZLD = Zero Liquid Discharge system in Bulk Drug and formulation industry is 
considered 	when 	treated 	effluent meeting the 	limits 	prescribed 	for 	compulsory 
parameters shall be used in Process or Utilities (boiler/ Cooling tower etc.). The reuse of 
treated effluent in gardening/ horticulture shall not be considered as ZLD in Bulk Drug 
and formulation industries. 
** The Bio assay test shall be conducted as per IS : 6582-1971 
Parameters listed as "Additional Parameters" shall be prescribed depending upon the 
process and product. 
*** Limits shall be applicable to industries those are using Benzene, Toluene, Xylene, 
Methylene Chloride, Chlorobenzene. 

****API limits shall be applicable for units manufacturing API other than antibiotics. 
B. EMISSION STANDARDS from Process Reactor Vents/ Tank farm Vents 

Parameter Limiting value for concentration (mg/Nm3) 
Chlorine 15 
Hydrochloric acid vapour 35 
Ammonia 30 
Benzene 5 
Toluene 100 
Acetonitrile 1000 
Dichloromethane 200 
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Xylene 100 

Acetone 2000 

C. The total losses of solvent should not be more than 3% of the solvent 
consumed. 

D. Antibiotic Residues in the treated effluent of Bulk Drug and Formulation 
Industry and CETP with membership of Bulk Drug and formulation Units 

Individual antibiotic residues will be equal to or less than the values given in the below 
table. 

Parameter Limiting value for concentration (pg/1) 
i. Amikacin 6.40 

ii. Amoxicillin 0.10 

iii. Amphotericin B 0.01 
iv. Ampicillin 0.10 

v. Anidulafungin 0.01 
vi. Avilamycin 3.20 

vii. Azithromycin 0.01 
viii. Aztreonam 0.20 

ix. Bacitracin 3.20 
x. Bedaquiline 0.03 

xi. Benzylpenicillin 0.10 
xii. Capreomycin 0.80 

xiii. Cefaclor 0.20 
xiv. Cefadroxil 0.80 
xv. Cefalonium 8.40 

xvi. Cefaloridine 1.60 
xvii. Cefalothin 0.80 

xviii. Cefazolin 0.40 
xix. Cefdinir 0.10 
xx. Cefepime 0.20 

xxi. Cefixime 0.02 
xxii. Cefoperazone 0.20 

xxiii. Cefotaxime 0.04 
xxiv. Cefoxitin 3.20 
xxv. Cefpirome 0.02 

xxvi. Cefpodoxime 0.10 
xxvii. Cefquinome 0.64 

xxviii. Ceflaroline 0.02 
xxix. Ceftazidime 0.20 
XXX. 	Ceftibuten 0.10 

xxxi. Ceftiofur 0.02 
xxxii. Ceftobiprole 0.09 

xxxiii. Ceftolozane 0.76 
xxxiv. Ceftriaxone 0.01 
xxxv. Cefuroxime 0.20 

xxxvi. Cephalexin 0.03 
xxxvii. Chloramphenicol 3.20 

xxxviii. Ciprofloxacin 0.02 
xxxix. Clarithromycin 0.03 

xl. Clavulanic Acid 22.40 
xli. Clinafloxacin 0.20 

xlii. Clindamycin 0.04 
xliii. Cloxacillin 0.05 
xliv. Colistin 0.80 
xlv. Daptomycin 0.40 

xlvi. Delamanid 0.02 
xlvii. Doripenem 0.04 

xlviii. Doxycycline 0.80 
xlix. Enramycin 1.92 

1. 	Enrofloxacin 0.02 
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li.  Ertapenem ,0.05 
lii.  Erythromycin 0.20 

liii.  Ethambutol 0.80 
liv.  Faropenem 0.01 
Iv. Fidaxomicin 0.01 

lvi. Florfenicol 0.80 
Iva Fluconazole 0.10 

Ivin. Flumequine 0.10 
lix. Fosfomycin 0.80 
Ix. Fusidic acid 0.20 

lxi.  Gatifloxacin 0.05 
lxii.  Gemifloxacin 0.02 

lxiii.  Gentamicin 0.08 
lxiv.  Imipenem 0.05 
lxv.  Isomazid 0.05 

lxvi.  Itraconazole 0.004 
lxvii.  Kanamycin 0.44 

lxvin. Levofloxacm 0.10 
lxix.  Lincomycm 0.72 
lxx.  Linezolid 2.68 

lxxi.  Loracarbef 0.80 
lxxii.  Mecillinam 0.40 

lxxin. Meropenem 0.02 
lxxiv.  Metronidazole 0.05 
lxxv.  Minocycline 0.40 
lxxvi.  Moxifloxacin 0.05 
lxxvii.  Mupirocin 0.10 
lxxviii.  Nalidixic acid 6.40 
lxxix.  Narasm 0.20 
lxxx.  Neomycin 0.01 

lxxxi.  Netilnucin 0.20 
lxxxii.  Nitrofurantoin 25.60 

lxxxiii.  Norfloxacin 0.20 
lxxxiv.  Ofloxacm 0.20 
lxiocv. Oxacillin 0.40 

bocxvi. Oxytetracycline 0.20 
lxxxvii.  Pefloxacin 3.20 

lxxxviii.  Phenoxymethylp 
enicillin 0.02 

lxxxix.  Piperacillin 0.20 
xc.  Polymixin 0.80 
xci.  Retapamulin 0.02 

xcii.  Rifampicin 0.02 
xciii.  Roxithromycin 0.40 
xciv.  Secnidazole 0.40 
xcv.  Sparfloxacin 0.02 
xcvi.  Spectinomycin 12.80 

xcvn. Spiramycin 0.20 
xcvni. Streptomycin 6.40 

xcix.  Sulbactam 6.40 
c.  Sulfadiazine 288.00 
ci.  Sulfadimethoxin 

e 20.00 
cn. Sulfadoxine 0.24 

ciii.  Sulfamethoxazol 
e 0.24 

civ.  Tazobactam 17.60 
cv.  Tedizolid 3.92 
cvi.  Teicoplanin 0.20 

cvii.  Telithromyc n 0.02 
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cviii.  Tetracycline 0.40 

cix.  Thiamphenicol 0.40 

cx.  Tiamulin 0.40 

cxi.  Ticarcillin 3.20 

cxii.  Tigecycline 0.40 

cxiii.  Tildipirosin 0.17 

cxiv.  Tilmicosin 0.40 

cxv.  Tobramycin 0.40 

cxvi.  Trimethoprim 0.20 

cxvii.  Trovafloxacin 0.01 

cxviii.  Tylosin 0.33 

cxix.  Vancomycin 3.20 

cxx.  Viomycin 0.80 

cxxi.  Virginiamycin 0.80.". 

Note:- The sludge containing antibiotic residues shall be incinerated and the standard of incinerator notified for 
common hazardous waste incinerator or industry specific incinerator shall be applicable. 

[F.No. Q-15017/12/2018-CPW] 

JIGMET TAKPA, Jt. Secy. 

Note: The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3,Sub -section (i) vide 
number S.O. 844 (E), dated the 19th November, 1986 and last amended vide notification number G.S.R. 
952(E), dated the 26th December, 2019. 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 
and Published by the Controller of Publications, Delhi-110054. MANOJ KUMAR VERMA gr===""ww" 
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ALLIANCE 

The members of the AMR Industry Alliance have developed a unified approach to establishing discharge 

targets for antibiotic manufacturing, based on Predicted No-Effect Concentrations (PNECs) for use in 

environmental risk assessments of antibiotics. The discharge target can be derived using these PNECs and 

site-specific parameters. The publication of the PNEC table fulfills the commitment of the AMR Industry 

Alliance to publish science-driven, risk-based targets for discharge concentrations of antibiotics. For the 

first time, the pharmaceutical industry, as member companies of the Alliance, have collated, shared, 

analyzed, and published existing antibiotic data with respect to antimicrobial resistance and eco-toxicity. 

The PNEC table contains two values. PNEC-Environment (PNEC-ENV) values are based on eco-toxicology 

data generated by Alliance member companies and relevant peer reviewed literature. These values are 

intended to be protective of ecological species and incorporate assessment factors consistent with 

standard environmental risk methodologies (Brandt et al., 2015m; Le Page et al., 2017[21). The PNEC-

Minimum Inhibitory Concentration (PNEC-MIC) values are based on the approach published in Bengtsson-

PaInne and Larsson (2016) and are intended to be protective of resistance promotion. This table will be 

updated periodically as new reliable and robust data become available. 

The release of this table is an important step in the journey of evaluating antibiotic discharge 

concentrations using science-driven, risk-based targets, allowing Alliance member companies to work 

toward achieving these target values at the receiving water body. The AMR Industry Alliance 

recommendation is that companies target the lower of these two values (when available) for assessing 

manufacturing site discharges under a risk-based framework. 

The AMR Industry Alliance believes working toward achieving these antibiotic discharge concentration 

targets will be both protective of ecological resources and also lower the potential for the evolution and 

selection of AMR in the environment. It is important to note that these values are recommended based 

on currently available information, thus, may change as new reliable and relevant information generated 

to recognized protocols comes to light. 

[1]  Brandt, et al., 2015. Ecotoxicological assessment of antibiotics: A call for improved consideration of microorganisms. Environment 
International, 85: 189-205. 
121  Le Page, et al., 2017. Integrating human and environmental health in antibiotic risk assessment: A critical analysis of protection goals, species 
sensitivity and antimicrobial resistance. Environment International, 109: 155-169. 
[3]  Bengtsson-Palme & Larsson, 2016. Concentrations of antibiotics predicted to select for resistant bacteria: Proposed limits for environmental 
regulation, Environment International 86: 140-149. 
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AMR Alliance Science-Based PNEC Targets for Risk Assessments 

Active Pharmaceutical 

Ingredient 

PNECENV 	I 

(1.1g/L) 

N/A 

PNECwr 
(µg/L) 

Lowest Value 
(p.g/L) 

Amikacin 16.00 16.00 

Amoxicillin 0.57 0.25 0.25 

Amphotericin B N/A 0.02 0.02 

Ampicillin 0.60 0.25 0.25 

Anidulafungin N/A 0.02 0.02 

Avilannycin 125.00 8.00 8.00 

Azithromycin 0.03 0.25 0.03 

Aztreonam N/A 0.50 0.50 

Bacitracin 114.59 8.00 8.00 

Bedaquiline 0.08 N/A 0.08 

Capreomycin N/A 2.00 2.00 

Cefaclor N/A 0.50 0.50 

Cefadroxil 0.14 2.00 0.14 

Cefaloniunn 21.10 N/A 21.10 

Cefaloridine N/A 4.00 4.00 

Cefalothin N/A 2.00 2.00 

Cefazolin N/A 1.00 1.00 

Cefdinir N/A 0.25 0.25 

Cefepinne N/A 0.50 0.50 

Cefixime 0.60 0.06 0.06 

Cefoperazone N/A 0.50 0.50 

Cefotaxime 0.12 0.13 0.12 

Cefoxitin N/A 8.00 8.00 

Cefpirome N/A 0.06 0.06 

Cefpodoxime proxetil 1.76 0.25 0.25 

Cefquinome 1.60 N/A 1.60 

Ceftaroline 0.12 0.06 0.06 

Ceftazidime 1.30 0.50 0.50 

Ceftibuten N/A 0.25 0.25 

Ceftiofur N/A 0.06 0.06 

Ceftobiprole 0.23 0.25 0.23 

Ceftolozane 1.90 N/A 1.90 

Ceftriaxone 29.40 0.03 0.03 

Cefuroxime 1.70 0.50 0.50 

Cephalexin 0.21 4.00 0.21 

Revision Date: 24 January 2020 
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Active Pharmaceutical 

Ingredient 
PNECF%v 
(µg/L) 

PNECmic 
(µg/L) 

N/A 

Lowest Value 
(igA) 

Cephradine 0.19 0.19 

Chloramphenicol N/A 8.00 8.00 

Chlortetracycline 5.00 N/A 5.00 

Ciprofloxacin 0.45 0.06 _0.06 

Clarithromycin 0.26 0.25 0.25 

Clinafloxacin N/A 0.50 0.50 

Clindamycin 0.10 1.00 0.10 

Cloxacillin 20.00 0.13 0.13 

Colistin (Polymyxin E) 9.00 2.00 2.00 

Daptomycin 510.00 1.00 1.00 

Delamanid 0.03 N/A 0.03 

Doripenem 0.46 0.13 0.13 

Doxycycline 25.10 2.00 2.00 

Enramycin 4.80 N/A 4.80 

Enrofloxacin 1.91 0.06 0.06 

Ertapenem 14.00 0.13 0.13 

Erythromycin 0.50 1.00 0.50 

Ethambutol N/A 2.00 2.00 

Faropenem N/A 0.02 0.02 

Fidaxomicin 891.00 0.02 0.02 

Florfenicol 38.00 2.00 2.00 

Flucloxacillin 26.80 N/A 26.80 

Fluconazole N/A 0.25 0.25 

Flumequine N/A 0.25 0.25 

Fosfomycin N/A 2.00 2.00 

Fusidic acid N/A 0.50 0.50 

Framycetine Testing on-going 0.06 0.06 

Gatifloxacin N/A 0.13 0.13 

Genlifloxacin N/A 0.06 0.06 

Gentamicin 0.15 1.00 0.15 

lmipenem 0.41 0.13 0.13 

Isoniazid N/A 0.13 0.13 

Kanamycin 1.05 2.00 1.05 

Levofloxacin 0.52 0.25 0.25 

Lincomycin 0.81 2.00 0.81 

Linezolid 3.50 8.00 3.50 

Revision Date: 24 January 2020 
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Active Pharmaceutical 

Ingredient 
PNECENv 
WM 

PNECNiic 
(µg/L) 

Lowest Value 
(p.g/L) 

2.00 Loracarbef N/A 2.00 

Mecillinam N/A 1.00 1.00 

Meropenem 1.50 0.06 0.06 

Metronidazole N/A 0.13 0.13 

Minocycline Testing on-going 1.00 1.00 

Moxifloxacin N/A 0.13 0.13 

Mupirocin N/A 0.25 0.25 

Nalidixic acid N/A 16.00 16.00 

Narasin N/A 0.50 0.50 

Natannycin Testing on-going N/A N/A 

Neomycin 0.03 2.00 0.03 

Netilmicin N/A 0.50 0.50 

Nitrofurantoin N/A 64.00 64.00 

Norfloxacin 120.00 0.50 0.50 

Ofloxacin 10.00 0.50 0.50 

Oxacillin N/A 1.00 1.00 

Oxytetracycline 47.00 0.50 0.50 

Pefloxacin N/A 8.00 8.00 

Penicillin G Procaine 16.00 0.25 0.25 

Phenoxymethylpenicillin N/A 0.06 0.06 

Piperacillin 4.30 0.50 0.50 

Polymixin B 0.06 N/A 0.06 

Pristinamycin Testing on-going N/A N/A 

Puromycin 31.00 N/A 31.00 

Retapamulin N/A 0.06 0.06 

Rifampicin Testing on-going 0.06 0.06 

Rifamycin N/A N/A N/A 

Rifaximin N/A N/A N/A 

Roxithromycin 6.80 1.00 1.00 

Secnidazole N/A 1.00 1.00 

Sparfloxacin N/A 0.06 0.06 

Spectinomycin N/A 32.00 32.00 

Spiramycin 1.09 0.50 0.50 

Streptomycin N/A 16.00 16.00 

Sulbactam N/A 16.00 16.00 

Sulfadiazine 11.21 13.00 11.21 

Sulfamethoxazole 0.60 16.00 0.60 
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Active Pharmaceutical 

Ingredient 

PNECE%v 
(p.g/L) 

PNECmic 
(µg/L) 

Lowest Value 
(p.g/L) 

3.20 Tedizolid 3.20 N/A 

Teicoplanin 12.90 0.50 0.50 

Telithromycin Testing on-going 0.06 0.06 

Tetracycline 3.20 1.00 1.00 

Thiamphenicol N/A 1.00 1.00 

Tiamulin N/A 1.00 1.00 

Ticarcillin N/A 8.00 8.00 

Tigecycline Testing on-going 1.00 1.00 

Tildipirosin 0.42 N/A 0.42 

Tilmicosin 0.80 1.00 0.80 

Tobramycin 4.30 1.00 1.00 

Trimethoprim 312.45 0.50 0.50 

Trovafloxacin N/A 0.03 0.03 

Tulathromycin Testing on-going N/A N/A 

Tyiosin 0.98 4.00 0.98 

Vancomycin N/A 8.00 8.00 

Viomycin N/A 2.00 2.00 

Virginiamycin N/A 2.00 2.00 
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MINISTRY OF ENVIRONMENT AND FORMS 
NOTIFICATION 

New Delhi, 9th July, 2009 
G.S.R. 512(E).—In exercise of the powers conferred by Sections 6 and 25 of the Environment (Protection) Act, 1986 

(29 of 1986), the Central Government hereby makes the following rules further to amend the Environment (Protection) Act, 
1986, namely :- 

1. (1) These rules may be called the Environment (Protection) Third Amendment Rules, 2009. 

(2) They shall come into force on the date of their publication in the Official Gazette. 

2. In the Environment (Protection) Rules, 1986, in schedule 

(a) serial number 39 and the entries relating thereto, shall be omitted; and 

(b) in serial number 73 and the entries relating thereto,— 

(i) 
	

for the existing heading, the following heading shall be substituted, namely :—

"Pharmaceutical (Manufacturing and Formulation) Industry." 

for serial numbers (i) and (ii) and the entries relating thereto under columns 3 and 4, the following entries 
shall respectively be substituted, namely :— 

S.No. Industry 
	

Parameter 	 Standards 

1. 	2 
	

3 	 4 

"Effluent Standards 

I. Compulsory Parameters 

PH 

Oil & grease 

BOD (3 days 27 ° C) 

Total suspended solids 

Bioassay Test 

Limiting concentration in mg/1, 
expect for pH 

6.0-8.5 

10 

100* 

100 

90% survival offish after first 96 hours 
in 100% effluent** 

ii. Additional Parameters 

Mercury 0.01 

Arsenic 0.20 

Chromium (Cr(' ) 0.10 

Lead 0.10 

Cyanide 0.10 

Phenolics (C61150H) 1.0 

Sulphides (as S) 2.0 

Phosphate (as P) 5.0 

Note: 

The BOD and COD limits shall be 30 mg/1 and 250 mg/1 respectively, if treated 
effluent is discharged directly into a fresh water body i.e., steam, canal, river or 
lake. 

** 	The Bioassay Test shall be conducted as per IS 6582-1971. 
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(i) Parameters listed as 'Additional Parameters' shall be prescribed depending upon 
the process and product. 

(it) • Limits for total dissolved solids in effluent shall be prescribed by the concerned 
pollution control board/pollution control committee depending upon the recipient 
water body.". 

[F.No. Q-15017/34/2006-CPW] 

RAJNEESH DUBE, Jt. Secy. 

Note :— The principal rules were published in the Gazette of India vide number S.O. 844(E) dated 19th November 1986 and 
subsequently amended vide S.O. 433(E) dated 18th April, 1987; S.O. 64(E) dated 18th January, 1988; S.O. 3(E) 
dated 3rd January, 1989; S.O. 190(E) dated 15th March, 1989; G.S.R. 913(E) dated the 24th October, 1989; 
S.O. 12(E) dated the 8th January, 1990; G.S.R. 742(E) dated the 30th August, 1990; S.O. 23(E) dated the 
16th January, 1991; G.S.R. 93(E) dated the 21st February, 1991; G.S.R. 95(E) dated the 12th February, 1992; 
G.S.R. 329(E) dated the 13th March, 1992; G.S.R. 475(E) dated the 5th May, 1992; G.S.R. 797(E) dated the 
1st October, 1992; G.S.R.. 386(E) dated the 28th April, 1993; G.S.R. 422(E) dated the 19th May, 1993; G.S.R. 801(E) 
dated the 31st December, 1993; G.S.R. 176(E) dated the 3rd April, 1996; G.S.R. 631(E) dated the 31st October, 1997; 
G.S.R. 504(E) dated the 20th August, 1998; G.S.R. 7(E) dated the 2nd January, 1999; G.S.R. 682(E) dated the 
6th October, 1999; G.S.R. 742(E) dated the 25th September, 2000; G.S.R. 72(E) dated the 6th February, 2001; 
G.S.R. 54(E) dated the 22nd January, 2002; G.S.R. 371(E) dated the 17th May, 2002; G.S.R. 489(E) dated the 
9th July, 2002; S.O. 1088(E) dated the 1 1 th October, 2002; G.S.R. 849(E) dated the 30th December, 2002; 
G.S.R. 520(E) dated the 1st July, 2003; G.S.R. 92(E) dated the 29th January, 2004; G.S.R. 448(E) dated the 12th July, 
2004; Corrigenda G.S.R. 520(E) dated the 12th August, 2004; G.S.R. 272(E) dated the 5th May, 2005; G.S.R. 315(E) 
dated the 16th May, 2005; G.S.R. 546(E) dated the 30th August, 2005; G.S.R. 46(E) dated the 3rd February, 2006; 
G.S.R. 464(E) dated the 7th August, 2006; G.S.R.640(E) dated the 16th October, 2006; G.S.R. 566(E) dated the 
29th August, 2007; G.S.R. 704(E) dated the 12th November, 2007; G.S.R. 186(E) dated the 18th March, 2008; 
G.S.R. 280(E) dated the Ilth April, 2008; G.S.R. 344(E) dated the 7th May, 2008; G.S.R. 414(E) dated the 30th May, 
2008; G.S.R. 481(E) dated the 26th June, 2008; G.S.R. 579(E) dated the 6th August, 2008; G.S.R. 600(E) dated the 
18th August, 2008; G.S.R. 752(E) dated the 24th October, 2008; G.S.R. 97(E) dated thel8th February, 2009 and 
G.S.R. 149(E) dated the 4th March, 2009. 

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064 
and Published by the Controller of Publications, Delhi-110054. 
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Government of Himachal Pradesh 
Department of Env., Sc. &Technology 

No. S 1.1-F(2)-1/2017 	 Dated : Shimla-2, /7-3-2018 

NOTIFICATION 

The Governor, Himachal Pradesh is pleased to notify the following. 

parameters lOr inlet quality standards for Common Effluent Treatment Plants (CETPs) in 

the State of Himachal Pradesh as per recommendation/prescription of the Himachal 
Pradesh State Pollution Control Board vide their letter No. HPSPCB-CETP (lonseat 
branch) 2017-10347 dated 14.08.2017 as per provisions contained in the notification No: 

). 4 (E) dated 01.01.2016 issued by the Ministry of Environment, Forest & Climate 
Change, Government of India:- 

Sr. No Name 	of 	the 
Parameter 

Prescribed inlet value 

1 TSS Up to 250 mg/1 as per actual design 
1. -Oil and grease Upto 30 mg/I as per actual design 
3. PH 6.0-9.0 as per actual design 

) 
((- 

Endsts. No. : As above. 

By Order, 

Manisha Nanda 
Addl. Chief Secretary (Env.. S&T) to the 

Government of Himachal Pradesh 

Dated: Shimla-2, 19 TV2018 

Copy forwarded for information and necessary action to: 
1. Addl. Chief Secy. (U.D.) to the Government of Himachal Pradesh 
2. .1". Secy. (Ind.) to the Government of Himachal Pradesh 
.3 -The Member Secretary, HPPCB, Shimla-9 
4. The Director, Environment, S & T, HP, Shimla-1 

.-- 

"1111g  
(D.C. Rana) 

Spl. Secy. (Env., Sc. & Tech.) to the 
Government of Himachal Pradesh 

(Ph. No.0177-2626212) 
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Government of Himachal Pradesh 
Department of Env., Sc. &Technology 

No. STE-F(2)-1/2017 	 Dated : Shimla-2, 

NOTIFICATION 

In partial ,modification of this department Notification of even 

number dated 17.03.2018, the Governor, Himachal Pradesh is pleased to notify the 

following additional parameters for Inlet Quality Standards in respect of Common Effluent 

Treatment Plant (CETP) at Baddi in the State of Himachal Pradesh in accordance with the 

provisions contained in the Ministry of Environment, Forest & Climate Change, 

Government of India Notification No: S.O. 4(E) dated 01.01.2016:- 

I - 
ANN9b,c-xvia,  

4.—No. Name of the Parameter Standards (in mg/I) 
I. TSS 250 mg/I 
2.  COD 1000 mg/I 
3.  BOD 350 mg/I 
4.  O&G 15 mg/1 
S. Sulphide 5 mg/I 
6.  Ammonical Nitrogen 50 mg/1 
7.  Total Phosphate 5 mg/1 
8.  Chromium Hexavalent 2 mg/1 
9.  Lead I mg/1 
10.  Phenolic Compound 5 mg/1 

11.  FDS 2100 mg/I 

By Order, 

(RD Dhiman) 

Addl. Chief Secretary (Env., S&T) to the 
Government of Himachal Pradesh 

Endsts. No. As above. 	 - Dated: Shimla-2, 
Copy forwarded for information and necessary action to: 

I. The Addl. C-hief Secy. (Ind.) to the Government of Himachal Pradesh. 
2. T 	ecretary (Urban Dev.) to the Government of Himachal Pradesh. 

he Member Secretary, HPPCB, Shimla-9 
4. The Director, Environment, S & T, HP, Shimla-1. 	 1.. 

•11Pi'l• 

(Satpal Dhiman)'  
Joint Secretary (Env., S&T) to the 
Government of Himachal Pradesh 

Phone No. 0177-2621874 
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